
Action Taken Report in the light of the directions issued by the Hon'ble NGT (PB),

New Delhi in O.A No. 269 of2021 dated 19.07.2022 in the matter of Vi jay Sharma Vs
State of Jharkhand

1. The unit has submitted its reply to the Board vide letter ref. no.

BCCLIABOCP/PO/2022-23/3489 dated 22.07.2022. The Board has directed the

Regional Officer, JSPCB Regional Office, Dhanbad to verify the compliances with

respect to the reply submitted by the Mis BCCL in the light the 2nd show-cause
notice.

The copy of the 2nd show-cause notices

issued by the Board vide letter no. B-1239

dated 3.06.2022 and reply by the Unit vide

ref. no. BCCLIABOCP/PO/2022-23/3489

dated 22.07.2022. is enclosed herewith as
Annexure - 1.

2. The Regional Officer, JSPCB Regional Office, Dhanbad vide memo no. 920 dated

14.08.2022 has submitted the compliance verification report to the Board. The
details of which is as follows: -

S.
N.

2.1

Recommendatio
n ofNGT
committee

Observation by
Regional Officer,
JSPCB Dhanbad

Present statusAction takenl
Prevailing practice in

ABOCP mine
(complaint site)

Operation is carried out
III fiery patch with
adequate dust control
measures deployed.

Mining was found
being done during
the inspection.
Wetting Isprinkling
carried out during
shovel operation was
found not sufficient
as the fugitive
emISSIOnwas seen
during the
inspection.

It was observed At the time of
that the Over inspection, no such
Burden removal activity was being
operation were carried out.
being carried out However, the PP
in fiery patch for informed that to
extraction of coal avoid the fiery

patch wetting of the
area is being carried
out. Moreover,the
wetting Isprinkling
is also carried out
during shovel
operation,
excavation,
material,
transportation at T
point, dumping
point etc.



2.2 Water sprinkler
and fog-based
dust suppression
systems are far
less m number
and IS not
commensurate
with scale of

The PP informed 04 no's of mobile
that 04 mobile sprinkler of 20KL
sprinklers of 20KL capacity IS functional
capacity. 1 truck 24x7.0ne truck
mounted fog mounted fog cannon
cannon gun of 40m Igun of 40m radial
radial throw, 1 mist throw having 12KLD
sprinkler of 12 capacity IS functional
KLD capacities are along with one 50 m
deployed at mme range stationary fog

as site. cannon is deployed in
OB dumping area.
Indent for 03 no's of
100 m range stationary
fog cannon Igun has
been made.
Amount: Rs.
20,85,0001-

process.operation
(Photographs
enclosed
Annexure-C).

Mobile sprinklers
and Fog canon was
found in operation.
As informed by the
PP stationary Fog
canon deployment is
still under tendering

2.3 Haul roads in the The PP informed 04 no's 20 KL capacity Mobile sprinklers
lease area are that water spraying mobile sprinkler is were found being in
made of loose is being done on the functional operation. Apart
spoil.It adds to haul roads with the 24x7.Process for use of from that PP has also
fugitive emISSIOn help of the 4 mobile chemical-based proposal for usmg
for plying of sprinklers of 20 KL suppressant has been chemical dust
heavy vehicles at capacity which are initiated that will be suppressant in mines
high frequency. deployed at the done by Dec'22. to reduce dust

mine site. emission from haul
road during Heavy
Earth Moving
Machinery (HEMM)

2.4 The PP informed Work order of Eco 300 gabion
that the work order restoration site is 8 ha plantation and block
for tree plantation block plantation along plantation in about
over an area of 8 Ha will 500 gabion 3-5hectare area has
(20000 no's) visible plantations has been been started as
in safety zone and given to DFO, informed.
along haul roads. Dhanbad along with

3.5 Ha. Departmental
plantation is to be
carried out in FY 2022-
23 near the complaint
site.
Work of an amount
awarded to DFO
Dhanbad: Rs.
44,78,388.05/-
Work order Ref No:
BCCLlGMlB-II/Envl
2021-22/2485

Tree plantation is
very poor in and
around inspection
site. Negligible
plantation IS
visible IS safety
zone and along
haul roads.

movement.

3.1

(a)
Over
handling

burden As informed by the The working in fiery Fog canon was
areas: PP, it IS under patch (overburden found in operation.



(b)

intensify dust proposal stage handling area) has been As informed by the
limited to a particular PP stationary Fog
zone where the dust canon deployment is
suppression system is under tendering
properly implemented. process.
There are 3 different

suppression
system such as
water sprinklers
coupled with
fogging
arrangement. pipe ranges connected

to 2000GPM pump is
utilized for quenching
fiery benches, 4 Nos of
20KL mobile water
sprinkler, Ino of 50m
range Fog cannon &
one truck mounted Fog
cannon IS operational
of the complaint site.
Truck mounted Fog
cannon already
procured and deployed
at the site.
Purchase Amount Rs.
36,18,412.001-

Steps to prevent
spillage from
transporting
vehicles

As informed by the
PP, a free board is
being maintained in
the loading
vehicles. However,
at time of

The Overburden (DB)
handling dumpers
ensured with handling
of lesser quantity of
DB and wetting with
overhead canopy-based

no shower arrangement.
For coal canng
vehicles plying on
public road is ensured
with 100% covered
transportation. Also,
the transportation route
has been converted to
Pavement Quality
Concrete (PQC) road
amounting to Rs.
1,21,67,908.12/- with a
dedicated 28KL
fogging based water
sprinkler d~lo_y_ed.

Pucca transportation
road has been
provided.

inspection
transportation
going on.

was

(c)
Vehicle plying on
road: water
spraying using
chemical dosed
water.

As informed by the
PP, it is under
proposal stage

The option of use of
chemical as dust

PP has proposal for
using chemical dust
suppressant in mines
to reduce dust
emISSIOn due to
HEMM movement.

IS being
and

suppressant
explored
communication IS
made for granting of
approval from HQ
level and its
implementation will be
ensured within 6



months (by Dec,2022)
Note sheet initiated for
forming the base of
trial run of use of
chemical-based
suppressant ill Kuya
colliery.Bastacolla
area.

Installation and As informed by the
interlocking of PP, it is under
online system proposal stage.
with operation of
water sprinklers

2 Online PMIO analyzer
system already
installed near to the
complaint site (both
within lkm range) thus
its online data is
monitored regularly
and strict dust control

It is under process.
PP has informed that
they have technical
issues in connecting
loT Devices
connected to online
portal. Data is being
uploaded
individually but
there IS some
problem In
interlocking system
which is being taken
up.

(d)

measures are
implemented if data
goes on higher note.
i.e., stoppage of work
till the dust is
suppressed using truck
mounted fog cannon
and other sprinkling
arrangements
deployed, Also, Indent
for 3nos of 100m range
fog cannon has also
been done.

Keep
handling
Overburden

multiple
of

As informed by the
PP, at present the

to OB is being stored
at a designated
place and it has
reached the
maximum height.

The complaint site Total no. of OB
being a fiery patch handling shovel is 13
where overburden but only 5 shovel is
removal is taking place being operated at
to cut the expansion of present to minimize
fire, the sanctioned OB handling at
strength of Overburden multiple places.
handling for the site is But Fugitive
13 shovels of emission was seen
2.4m3 each while the during handling of
operational capacity Fiery overburden.
utilization is limited to
5 shovels of 2.4m3 each
i.e., (38.5%). The
dumping of overburden
is done at a designated
site away from
windward side of

(e)

minimum

habitation zone.
Overburden
burden shifting
and dumping only
ill upwind
direction away

As informed by the
PP, at present the
OB is being stored
at a designated
place and it has

Predominant wind
direction IS SW/W.
Dumping is ensured to
minimize the dust
__grC>Q,!gationkeepif!g_in

Assured to comply.
As informed by the
PP there is plan to
change the existing
OB dump site and

(f)



from habitation

3.2 Dense green belt
development

3.3 Ecological
restoration
Overburden

reached the view of dominant wind In-pit dumping will
maximum height direction. be started.
and now the OB
which IS being
stored is in upwind
direction on!y.

Assured to comply

As informed by the
PP, it IS under
proposal stage.

For FY 2022-23, 08 Ha
in the safety zone
adjacent to the site and
500 No's of gabion
plantation along the
transportation!connecti
ng route has been
awarded to DFO
Dhanbad for plantation
for which 70% work is
completed and rest will
be completed by this
monsoon season. Also
3.2 Ha barren
land/slope area has
been taken for
plantation in FY 2022-
23.
There are total of 45
Ha of plantation!eco­
restoration sites III

Block 2 OCP in which
adjacent to the site
there is 7.2ha in West
while 12.4 in North and
grassing of 4 Ha of OB
dump running parallel
to the site.

Work order has been
given to Forest
department. PP has
informed that
plantation shall be
done.

As informed by the
of PP, it IS under

proposal stage.

3.4 All available bare
land to be thickly
vegetated and
properly
maintained

32 Ha inactive and old
OB dump has already
been under ecological
restoration. Currently
all OB dumping sites
are active, while the
OB dumping site of
inspection site will be
taken for next FY
which will be around
5Ha.

Old dump and road
side where
plantation has not
survived, Plantation
is being done again.
The Plantation on
road side was found
being done along the
newly constructed
PCC road. More
saplings to be
planted as informed
~the PP.

As informed by the All available
PP, it IS under bare/barren lands are
proposal stage. taken up every year in

phased manner. For FY
2022-23, 08 Ha in the
safe!Y_zone adjacent to



'.
the site and 500 nos. of
gabion plantation along
the
transportation/connecti
ng route has been
finalized for plantation
by DFO. Also 3.2 Ha
barren land/slope area
will be taken for
plantation in FY 2022-
23.

3.5 Dedicated team As informed by the Shri K. K. Dutta Mines Dedicated team for
for controlling PP, it is under Manager along with controlling dust
dust emission proposal stage. site Manager IS the emission has been

assigned person constituted headed
dedicatedly appointed by shri Anjani
to look after the Kumar and
implementation of consisting Sri
active dust control BiswaroopBandhyop
measures. adhyay& Sri Uttam

Kumar Jha.

The copy of the compliance verification

report submitted vide memo no. 920 dated

14.08.2022 IS enclosed herewith as

Annexure - 2.

3. Based on the above-mentioned observations, the Board vide letter no. B-1873

dated 10.09.2022 has issued a show-cause notice to the Project Officer, Mis Block

II OCP, BCCL, At- Baghmara Area, P.O.- Nudkhurkee, Dist- Dhanbad but no one

has appeared before the Board nor submitted their reply to explain their part.

The copy of the Board's letter no. B-1873

dated 1O.09.2022is enclosed herewith as
Annexure - 3.

4. In view of the above an Environmental compensation has been computed as per the

"Report of the CPCB In-house Committee on Methodology for Assessing

Environmental Compensation and Action Plan to Utilize the Fund" which amounts

to ~ 75,93,750.001- (i.e. Rupees Seventy Five Lakhs Ninety Three Thousand Seven
Hundred and Fifty Only).

The Copy of the Computation sheet of

Interim Environmental compensation IS

attached as Annexure - 4.



, .
5. In light of the above, the Competent Authority, JSPCB has issueddirections to the

Unit vide Board's Ref. No. B-1948 dated 19.09.2022by exercising the powers

undersection 33(A) of the Water (Prevention and Control of Pollution) Act, 1974

and under section 31(A) of the Air (Prevention and Control of Pollution) Act,
1981. The details of which are as follows: _

a) To submit an Environmental Compensation of ~ 75,93,750.001- (i.e.Rupees

Seventy Five Lakhs Ninety Three Thousand Seven Hundred and Fifty

Only)within 30 days of issuance of this letter. In case of failure to do so an
interest of 12%per annum will be charged.

b) To provide sufficient wetting 1 sprinkling facilities to minimize the fugitive
emission during shovel operation within 2 months.

c) To finalize the tendering process of stationary fog canon deployment and
install the same within 3 months.

d) To resolve the technical issues in connecting loT Devices connected to online
portal and in interlocking system within 1month.

e) To make proper arrangements for wetting 1 sprinkling of fiery overburden to

rmmrrnze the fugitive emission which was seen during handling within 2
months.

f) To complete the plantation work by the end of monsoon (i.e. 15th October,
2022).

The Copy of the Board's Ref. No. B-1948

dated 19.09.2022is attached as Annexure -
s.

(Yatindr~ar Das)
Memb~t~retary
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JHARKHAND STATE POLLUTION CONTROL BOARD
TA DIVISION BUILDING (GROUND FLOOR), H E C , DHURWA, RANCHI -834004

Phone. 0651-2400852/2400851 12400850(Fax)..__I[yebsite ~ww~pcb.oc_g

,-. I 'L3 cJ Ranchi, Dated: J c: /6 / z.. '2 L_-..-

Yatindra Kumar Das,
Member Secretary

To:

Sri K.I<'Singh,
The Project Officer, ABOCPMine,
M/S Block" OCP,
BCCL,At- Bahghmara Area,
P.O.- Nudkhurkee, Distt.- Dhanbad- 828307

Sub: 2nd Show Cause notice under the section 25 ofWater (Prevention and
Control of Pollution) Act. 1974 and under the section 21 of Air (Prevention and
Control of Pollution) Act. 1981 regarding.

Sir,

Whereas, the unit was inspected on 09.04.2022 by the Regional Officer, JSPCB,
Dhanbad and Sri Kumar Mani, CE for the verification of compliance and recommendation of
the the committee constituted by the Hon'ble NGT, PB, New Delhi in O.A. No.- 269/2021. The
point wise present status as observed during site inspection of the observations and
recommendations of the report of the committee constituted by the Hon'bls NGT, PB are
tabulated as below :-

Observations
S. No. Observations Present status2.1 It was observed that the Over Burden At the time of inspection no such activity was

removal operations were being carried out in being carried out. However, the PP informedfiery patch for extraction of coal. that to avoid the fiery patch wetting of the
area is being carried out. Moreover, the
wetting / sprinkling is also carried out during
shovel operations, excavatio n, material
trans._ortation, at T Point, dumpinf; point etc.2.2 Water sprinklers and fog based dust The PP informed that 4 mobile sprinklers 0/suppression systems are far less in number 20 KL capacity, J [ruck mo untedfoo cannonand IS not commensurate with scale of gun 0/40111 radial throw, 1mist sprinkler ofoperation. (Photographs enclosed as 12 KLD capacities are deployed at mine site.Annexure _ 'C1-

2.3 Haul roads In the lease area are made of The PP informed that water spraying is beingloose soil. It adds to fugitive emission for done on the haul roads with the help of the 4
plying of heavy vehicles at high frequency. mobile sprinklers of 20 Kl. capacity which

(Ire rl_!:plOjle(U!.fthe mine site. ______r---- ---

The PP informed that the work orderfor free i2.4 Tree plantation is very poor in and around
inspection site. Negligible plantation IS plantation over all area (JI8 Ha. (20,(}()U 110S. I

visible in safety zone and along haul roads. of plants} has already been issued to. Forest
Departme nt but did flat provide the work
order cOP_.y at the time 0/ inspection.

-i3.1 Control fugitive emission at source
__j

5/SC/Khan



e. Keep multiple handling of Over Burden to As informed by the PP, at present the OB ~
minim urn - This will reduce fugitive being stored at a designated place and if h(~;11
eml,sslOn proportionately and the resultant reached the maximum height.
dust_lJoJlution. I

f. Over Burden shifting and dumping on Iv in As informed by the PP, at present the OB is 1
upwind direction away from habitations - being stored at a designated place and if has I
Practice will help minimize fugitive dust load I re{[ched the maximum height and now the i

~---~ reaching to habitations and the resulta!:l_tj_OB ~I)hich is being stored is in up_windI
6/SC/Khan

Over Burden handling areas - Intensify As informed by the PP, it is under proposal
dust Suppression system 111 place by stage.
increasing no. of machines and frequency of
dust suppressror, activity such as water
sprinklers coupled with fog based dust
suppression system In case of coal fines, I

fogs are better Suppressant for the nature and
size of coal fines.

a.

b.
Steps to prevent spillages from As informed by the PP, a free board is being
transporting vehicles - The mining maintained in the loaded vehicles. However,
authority should ensure compliance of at the time of inspection no transportation
Hon 'ble NGT order (OA 284/2019 dated wasgoing on.
19.09.2019), The order states that all vehicles
used for coal transpoliation should take
necessary action to prevent any spillages
from these vehicles. A minimum safe free
board (preferably not less than 5 ern) should
be maintained in all the loaded vehicles (to
prevent the spillages). The loaded material
should be properly covered with impervious
material to prevent the escape of fines from it
under negative draft as well as percolation of
rain water which may lead to seepage from
it.

c.
Vehicles plying on roads - Water spraying As informed by the PP, it is under proposal
on haul roads should be done using chemical stage.
dosed water as it strongly binds loose soil
particles. This binding of particles has lasting
impact. This in turn will help control fugitive
emission resulting from p!_yil'!&of vehicles

d.
Installation and Interlocking of Online As informed by the PP, it is under proposal
system with operation of water sprinklers stage.= Minimum 2 no of online systems to be
commissioned in the downstream of Over
Burden handling area 111 direction of
habitations. 1st to be installed where dust
concentration is maximum and second where
this is brought within epeB norms. These
should be located between Source (Over
Burden handling area) and sink (habitations).
Operation water sprinklers in the area to be
interlocked with Online system such that
sprinklers starts as dust concentration
exceeds norms and stops as it IS brought
within norms. Only chemical dosed water
spray should be done for dust suppression on
roads



( C;~~'
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plantation is negligible lt1 safety zone and stage. ,I

along roadsides. Green belts are very
effective barrier against fugitive emissron
generated during handling of burnt Over
Burden. Thick green belt developed around
dust affected habitations can bring relief to I'

inhabitants by acting as barrier between
source and the sink. Extensive anc! at high
density avenue plantation with dust tolerant
native tree species to be done along haul
roads.

3.3

As informed by the PP, it is under proposal
stage.

Ecological restoration of Over Burden
dumps - Such a site is very few and poorly
maintained. Efforts and performance need to
be reinforced for visible results. This can be
realized by planting grass, herb, shrub and
trees in the area earmarked for the purpose
coupled with sustained maintenance.r----t--
All available bare land to be thickly
vegetated and properlv maintained - This

I will reduce dust getting air borne and its

r- ---.,r-im,---'p'---a_c_t_.-----------------t---------------------- . . --:-3.5 ~~~:~,:t:d_ ~a;edi~:~edc~c:%OI:~~gbyd:S~~~:;rOrmed by the PP, it is under proposalI
officer not less Manager should be deployed

I at site for controlling fugitive emission
l_g_enerated in the area.

As informed by the PP, it is under proposal
stage.

3.4

Whereas, Regional Officer, JSPCB, Dhanbad has recommended to ask show cause to the Unit to
submit a time bound action Plan for compliance of the abovementioned observations and
recommendations of the Committee constituted by the Hon'ble NGT, PB, New Delhi and
Environmental Compensation may be levied for not taking proper effective measures to stop
burning of coal and control dust emissions from the Over Burden.

Now, therefore, in view of the above and by exercising the powers vested under the
section 25 of Water (Prevention and Control of Pollution) Act, 1974 and under the section
21 of Air (Prevention and Control of Pollution) Art, 1981 you are given 2nd opportunity to
Be present in person on 06.7.2022 at 11:30AM in the office chamber of the Member
Secretary to explain why the Environmental Compensation should not be levied upon your unit,

Yours faithfully
Sd/­

(Yatindra Kumar Oas)
Member Secretary

Memo N~: I) -~I 2- :,C} ' , Ranchi, Dated 3,,'!;:/l_o ).. __~__
Copy to: 1he Regional Officer, Regional Office, JSPCB, Dhanbad for Information and necessary
action from his end.

7/SC/Khan
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BIll RAT C(}KING C()AL LIlYHTED
/;;-;~ (A c 1 . ~. f 1'1 d . I' . l)i is ,6. ~ I J}. ,.)L!OSlcdary 0 coal n 13 .;lmltCG
I "I ' /~
,i l"';:.._. I' 0,/I! A Mini-Raina Company 0 see '

I OFFle]=: OF THE PROJECT OFFICER <"'-''''.0-,
\, ~bCiIIl,...0~c J •'~~__ ~)~~~~~~~~~~;~~~~.~:~~O~;~~~~~~~~~7_. . ._.._.
Ref !3CCLIABOCP/PO/2022 23/ Date l8.06.20n

'j 0,

Siui. Yarindra Kumar Das.
Mcrn bel' Secretary,
JSl'c:n Ranchi-83L\O()1

Subject: "Reply to Show cause nut ice under the section 25 ofWater(PrcYcntiofl and Control oj'
Pollution) Act, 1974 and under' the section 21 of Air(PreYention and control of Pollution) Act,
198! regarding"

Ref No: 13-936 dated 11.05.2022

Respected Sir..
in view of Hon ' abl c NGT order dated 08.1 1.2021 in O.A. No 269/2021 a joi nt committee

was constituted to review the Grievance in the application of Sri Vijay Sharma, Convenor, Nagrik
Parishad, Baghrnara, Dhanbad, against "inaction of authorities in taking steps against air pollution
caused by burning of overburden from the opencast mine of Coal India Limited at Baghrnara,
Benedih section of Block-Il Area, BCCL. Inspection for which was conducted on 30.12.202 l ,
following these certain recommendations were prescribed by the committee. The following Actions is
being taken considering the recommendations .

Operation is carried out in fiery patch.

S!
No.

.._,--,--.-------_. _ .......- ....__ ._-- ._. -....---.-~-------~- ._._------- .. - ~--.- ......_ ..._. --
Recommendation of Observation by I Action taken/ Prevailing practice in
NGT committee Regional Officer, ABOCI> minetcomplaint site)

JSPCB Dhanbad
2,1 It was observed that

the Over Burden
At the time of

inspection no such
activity was being

carried out
.However, the PP
informed that to
avoid the fiery

patch wetting of the
area is being

carried out .More
over .the wetting
/sprinkling is also

I

I carriedour during I

shovel operation [I

i .excavation

I

' .rnaterial.transporta I
tion at T point

.....L ,9_l_lIl}E.i~.g_p_()i!lte_t_cJ .

removal operation
. were being carried out
[ in fiery patch for
I extraction of coal

I I

I I

.{(1''0. I 1/
'I~t' .,' I

t'lf~?

...~/ .< I~/~' ...I..... ,.> /_,r /'/1 /,:\f' '1./
/' /" I ;'I'~>"

1..._L

. ,
';

'"",,_. __ ,.--,



2,.1

2.11

'i'he Pl' informed
that U'I mobile

sprinklers ufl.OKL
capacity l truck
mounted j()g

cannon gun of 40m
radial throw. 1 mist
sprinkler of 12

KLD capacities arc
deployed at mine

site,-- -.~-. --- .._. _'_----"'_"_-_----'_ - ..__ .._.__ ._ --_.... _.-, ----- ._-
Haul roads in the lease The Pj' informed

that water spraying
is being done on

the haul roads with
the heir of the 4
mobile sprinklers
of 20 KL capacity
which arc deployed
at the mine site ..---.-.-----------~ . ----._---_._-_._-_ - .._.
The PP informed
that the work order

:J,.! 'Wakl'sprin:,\er,Hlci
log based dust
suppressi on systems
arc far less in number
and is not
commensurate with
scale of operation
(Photographs enclosed
as Annexure-C),

area are made of loose
spoil .It adds to
fugitive emission lor
plying of heavy
vehicles at high
frequency.

Tree plantation is very
poor in and around
inspection site. for tree plantation
Negligible plantation is over an area of 8
visible is safety zone Ha(20000
and along haul roads, nosjvisible in

, safety zone and

1", ... __.. .__ ,.__ ._.~O~~_I~~JI.roa~~,

(a)
suppression system
such as water
sprinklers coupled with
fogging arrangement.

(b)
Steps to prevent
spillage from
!ransporti ng vehicl es

shower arrangement. For coal caring vehicles
vehicles. However plying 011 public road is ensured with lOC'%

at time of covered transportation, Also the transportation
I route has a PQe road with a dedicated :~HK!,

'"_j [,!~gi ngbased water sprinkler

proposal stage

As informed by the
PP, a free board is
being maintained in

the loading

inspection noI
_ .1 .

04 no's of mobile sprinkler or~'OKI, capacity is
functional 2,'1-x7.0ne truck mounted fog cannon
/gun of ~011l radial throw having J 2K! ,!)
capacity is functional along with one 50 !il

range stationary fog cannon is deployed ill on
dumping area, Indent for 03 no's or 100 m
range stationary fog cannon Igun has been
made.

O~ no's 20 KL capacity mobile sprinkler is !
functional 24x7.Process for Lise of chemical
based suppressant has been initiated that "viii be
done by Oec'22,

Work order of Eco restoration site of 8 ha block
plantation along will 500 gabion plantation has
been given to OFO, Dhanbad along with J,S
Ha. Departmental plantation is to be carried out
in FY 2022-23 ncar the complaint site,

The Overburden (013) handling dumpers
ensured with hanell ing of lesser quant ity of OB
and welting with overhead canopy-based



!
I

I i
i I
I ~ __J__ ________
i (c) I Vehicle plying on
I ' mad: water spraying
I I using chemical dosed

ii'" re:

I I installation and
I (d) I interlocking of online
. I system with operation

of water sprinklers
I

1

I
~-

i (e) I

Keep multiple
handling of
Overburden to
minimum

iransportarion was
gCllllg on.

. .__.. ._j~)_1~}!~~:,jS)i~fft~;I,;~~54:~~
As informed by the. option of use of chemical as dust

PI) it is under suppressant is being explored and
proposal stage' communication is made for granting of

approval from HQ level and its
implementation will be ensured within 6

_ _ __ Il~~~hJ~)I_])~c-'-202?_l _
As informed by the The matter has been discussed at corporate

PI) It ISunder level and it being a new tcchnology will bc I
proposal stage. decided by competent authority for its proper

implementation. Meanwhile 2 Online PM I0
analyzer system already installed ncar to the
complaint site(both within Ikrn range) thus its
online data is monitored regularly and strict
dust control measures arc implemented if data
goes on higher note. i.e., stoppage of work.
Indent for 3nos of 100111range fog cannon has
also been done.
The complaint site being a fiery patch were
overburden removal is taking place to cut the
expansion of fire, the sanctioned strength of
Overburden handling for the site is 13 shovels
of 2.4m3each whi Ie the operational capacity
utilization is limited to 5 shovels of2_;lm3each
i.e., (38.5%). The dumping of overburden is
done at a designated site away from windward
side of habitation zone .

As informed by the
PP, at present the
OB is being stored
at a designated
place and it has
reached the

maximum height.

(f)

._- - - -.--.----~---------..---~ ._,_._------ '--_ ..,----._ ..,---_---_.--_ .....•- ... - _, ------------. ---._------------- .._-_- __ .. "_"_.-._------- ---'._

As informed by the
PP, at present the
08 is being stored
at a designated
place and it has
reached the

maximum height
and now the 08
which is being

stored is in upwind
__ di_rect_0nonly-:-.----t---c:~-=--- ~_. . .__~_. . _
As informed by the For FY 2022-23, 08 Ha in the safety zone
PP, it is under adjacent to the site and 500 No's of gabion
proposal stage. plantation along the transportation/connecting

route has been awarded to DFO Dhanbad for
plantation (SE side to complain site). Also 3.2
Ha barren land/slope area will be taken for
plantation in Fy 2022-23. (West to complain
site)
Also there arc total of 45 Ha of plantation/eco­
restoration sites in Block 2 OCP in which

I adjacent to the site there is 7.2ha in West

I
while 12.4 in North and grassing of 4 Ha of
9_i3~LlmprLl_n_!li~lgpar(;lil~1to the site. ...__

I 3.3 -E-~ol;g;~al restoration --I As~~f;;~I~~-ed-byth~- 32 I-Ia inactive and old 08 dump has alreadyLLO~O:"bO"le"__.1 ~,'~,;~;:,,:~;......:~:!~~~i~~~f~~~~~::~;~:~:~_~;~::~i,~,~,

IL__ _ ~ _

I 3.2 I Dense green belt
i development

Overburden burden
shifting and dumping
only in upwind
direction away from
habitation

Predominant wind direction is SW/W.
Dumping is ensured to minimize the dust
propagation keeping in view of dominant wind
direction.



--~---_.,--- ---_ .._- -_~~ ~_--;"""_. _. ---~-"------'----'---_----_~'_-- -- -_
l)extFY which will be around 5Ha.

f~-+-··-· -:-----:-:--:.-:--:--'C---:--+----:-c:----~--.-~_j--"""
3.4 All available bare land As informed by the All available bare/barren lands are taken lip

to be thickly vegetated PI', it is under every year in phased manner. For FY 207/·73.
and properly proposal stage. 08 Ha in the safety zone adjacent to the site

I maintained and 500 nos of gabion plantation along the
I transportation/connecti ng route has been
II I finalized for plantation by DFO. Also 3.2 Ita

barren land/slope area will be taken for
! I
~ . lantation in FY 2022·23.
13.5-'jl.Dedicated team for As informed by the Shri K.K.Dutta Mines Manager along with site
. controlling dust PP, it is LInder Manager is the assigned person dedicatedly

ermssion proposal stage. appointed to look after the implementation of
active dust control measures.- -.- -- - ---_~.----.-- ..-.- .. _. . ,,~ .. .._L-==~~=:.:_:~~.::.::_:_~.::_~__=~_::.:::.:~_-_=_·_ __..

Annexures attached:

111 Work Order to DFO Dhanbad for plantation
It Work Order for construction of PQC Road
• Purchase order of Truck mounted Fog cannon
.. Complainant accepting satisfactory dust control measures been implemented.
• Grassing of slope near complain site.
• Indent for 3nos of 100m range Fog cannon.
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Ref: 8CCLiGiv'i!8-lliE:m /2021-22/' Date 2-4.rr.~.2022

To.

DivislOr!3i FC2St Officer (DFO),

• Subject: Work Order for cafTyill,g afforestation over 8 ha of Barren land & 500 Nos. of
Gabion plantation ill AGOCP Mine of Block-It Area.

Ref: (i) Block-IT Area letter vide 110. BCCL/GMfB-fT/Env.!21-2212440 dt J 1.02.2022_
tii) '{our offer letter vide no. 457 dt 25.02.2022 & 690 dt 22.03.2022.

Dear 2:-lr.

This has reference to above mentioned letters, competent authority has approved for carrying afforestation
0\ er 08 ha of Barren land & 500 Nos. of Gabion plantation in ABOCP Mine of Block-Il Area through DFO_
Dhanbad. for a total estimated value of ~ ~4. 78,388.05 (Rupees Forty four lakhs seventy eight thousand three
hundred eighty eight and five paisa only) for four years with the following terms and conditions in respect of
380\ e mentioned work:-
1. The Period of work will be of 04 years which includes advance (preparatory) 'work, Completion (Plantation)

work and subsequent two years maintenance work as per the estimate provided by Forest Department.

2. The aforesaid work is to be carried out at below mentioned sites:

•
S No N~llle ofth~__£~llje~·,~rea I I;,_pe ofPJantation I Nature of Land i AreaINo.

i Block I Barren land I 08 Ha
ABOep Mine, I (2500 plant/Ha) I

_-~~~~-_r:a~~~nArea J~~bi:~~amb~;~~:~:~~i~~~dSand 1500

I Remark I
I Location I
plan I
enclosed I

i

3. The Forest department shall conduct all its afforestation activities subject to all laws. rules. statutory orders
and regulalions applicable to the site and the nature of the work.

4. The Forest department shall take up afforestation works on company's land with due expertise and
supervision as per the scheme & estimates duly sanctioned as per the estimate submitted by forest department.

5. The Forest department shall exercise precautions 011 the aid and advice of the mille management for the safety
of all lives and properties involved ill tile afforestation activities.



6. SCOPE OF WORK

This work shilll [1;.; done with the 1'(111(\\\ill).2. .uuibutcs:

(i) Sell~:>llslail)il)g / healthy plantation ill the end ofproject period/ at the handover ofthe site

(ii) Till' pLinls planted shall be 01' native species, high root density, soil binding species, thick canopy and/or
Iruit h(,~lriJlg. The following slIgge::itcd native species shall preferably bUI 110t limited to be planted at the
sites:

'7I,. :
,~-.-.!
':, I
~~.~.I
I'j i·-·---l
'10 !
\21, iAnd other frUIt beanng native species or the specIes deemed sUitable by the Forest dept

lSaroed'Siris
I

ilbiziot'rocera 16 lilllfeamollospert//{./ Palash_,__ ._--- -----, ..--_.---(

.ilbizzialebbeck ISiris 17 ICassia fistula ,Amaltas I-_.- ._-.
Bombaxceibu IScma I 18

---·----1--..·---..-~..--··'
vuudirachtaindico iNeem i

. Icucia Catechu r'lrlocarpZls heterophyllus I ----~~
Desi Klier 19 Katllal ,_._-__ ..

!Ficusglomerata lGular '~'~~IDalbergiasissoo Shisharn 20

For Gabion Plantation:
i S,No ..J?otanical Nam_e----+i-c.::...:.o-Il1;..:.Ilc..;.10.:_1-1-Il-a-m-c'-t-..::.S.;.:.N-o"-'--._1_..::;BotanicalName I Common name 1
! I .'!lIthocephalusindiclis Kadamb 5 Artocarpus heterophyllus -ll<:;'ihal --:
i 2 .1IslVniascholaris 'Chatni 6 Termil1ali~Ql~'l/I/(/ jlAfjUn .
! 3 Syzygiumcumini Jamun 7 Madhucaindica Mahua:
4 (llbizzialebbeck Siris 8 Ficusreligiosa IPipal

(ii i) Survival of the plantation at the end of the project period shall be : ,
• Not be less than 80 per cent for block plantation and
• 100 % for Gabion plantation.

7. Annual Joint Inspection report of the inspection carried out by joint team of Forest Department and BCCL
personnel after the completion of each year work should indicate name of the site, year of plantation. number

I
of plants, name of the species present, dale of inspection and survival rate.

8. The display boards shall be installed at all the plantation sites indicatjng, the name of the company the no.
of plantation, species planted, name or sire of plantation and plantation year.

9. All the materials & manpower required with regard (0 the aforesaid work shall be arranged by you at your
own cost.

10. As the allorcsration work has been directly monitored by Ministry or (\)<11. every year on monthly basis:
therefore, you will provide the plantation data Irom June 2022 tt) October 2022 011 monthly basis during the
complet ion year (2022-23).

II. The alforestutiou sites as mentioned in the this work order shall be handed over to mille management after
the Join: illsrectioll at Ihe end ortlle Maintel1ance year-2 and having survival rate not less (hall 80% for block
pianlalio\\ & 100lYo for g,abioll plantation.

2
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Total prClIC(l (l)~l is;; 44. 7X.3S8 (l'i rnlll1dcd (Rupees Forty four Iakhs :-;EVCl1ly eight thousand three hundred
" ' . '. " 'l ritt 'j L ' F" 'e'" 0 'p'-lrtment The payment scheduleC\:;11\,/ c1:;111 ,mci hvc palS,1 only) :1,~pC! the CS1111l<1teSuomi e( )y or '>', C <, .. < - ,.

\\"1\ I be ~1:'.f,-d kn\~: -

s. ;\!o Fina ncial Year .Rerna rks

'13, The Forest department shall pay wages not less than the minimum wages fixed by the Govt of
Jharkhand to the labourers engag:ed in the execution of the aforesaid work and it will be the
responsibility of the Forest department to ensure the compliance of the payment of wages to its
workmen/labourers 3S per law and company shall not be held responsible for the same.

l-L The estimate has been submitted by Forest Department based on the prevailing labour wages of Govt.
of Jharkhand. However, the payment of Completion work, first year maintenance work and second
year maintenance work will be made as per the actual labour wages of Govt. of Jharkhand prevailing
in the corresponding year. Therefore, the forest department shall certify the rate of labour wages for
the corresponding year and raise demand letter/ bill based on the actual rates of labour wages to that
corresponding year.

15. In case of revision of minimum wages by the GO'vt. of Jharkhand during the work, a revised estimate
;

of the corresponding year of the scheme as per the work order shall be submitted to the company b)
Forest Department and claim the amount of difference in wages payable due to increase in.labour
wages on the basis of man days works on revised wage for which the forest department shall certify.

16. Paying Authority: Area Finance Manager (AF:N[),Block-Il Area, BCCL, Dhanbad.

J 7, All the payment will be made by ELECTRON1C MODE through bank in the account of OFO,
Dhanbad. You are required to fill the format of Electronic Fund Transfer (EFT) in triplicate which is
enclosed as annexure-A.

18, For release of the payment, you have to submit:-
a) The letter of acceptance of the work order along with the Demand letter/Bill for the Advance

work. '
And for further payments regarding this work order:-

3) Ut.ili~til)lI c~rtilicate ofth~ preceding payment made [0 you in respect of this work order
b) JOint mspecuon report of preceding year's work.
C) ~emal1d letter/L~iII based on the actl;al rates of min imum wages by the Govt, of Jharkhand to

tnat corresponding year for payment
[he 1II_iliz.atiol~.certificates along with joint inspection report shall be accepted bv the acce tina
authority i.e. General Manager, Block-It Area, BCCL, Dhanbad. - pung

19, Bee,"L shall not have any Iiabilitv incase of anv ace ident etc towards I'~ot'estDe art ' _'-f' , ' . , - • . ~ < p ments per<:ollneli"tal s /workers during the execution ofthe work. ~

3



20. Child labour is pr,)Ii!i1ilcd under Mines Act. therefore, child I"hour "Iwll 11,)1 he deployed ill the
:llt\n.'.);lid work.

" [\'LlIICI' 1'1C1:\lill~ \0 any dispute or difference arising out or this work order shall be subject to the
.illri::;diL·liPIl nl'Dllallbad COliI'I (lilly.

~$4
General Manager

\}J,I',Block-11Area

Copy to:-
I. TS to D (T) OP/ DCT)PP, BCCL. for kind information please.
2. GM (Vigilance), BCCL for kind information please.
,3. HOD, (Env), HQ, Koyla Bhawan, Dhanbad
4. AFM), Block-Il Area
5. Project Officer, ABOCP Mine, Block-II Area
6. AM (Env). Biock-fl Area
7. Master File/Office Copy

4
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Sub: Work Order f H. '. .' .
I) """'~l' 1. ~ .. " or II,!V\'orl{ or "CI)l1slructi 1-[)Q(" I} 1'1' I' .'. " ,,' ,;h,;',,,, I lv~na ( towk t ' " ~-....' on o "ouc or coa transportatron rom ,'iearo"

, . .... . U I\C\\ Madhuband Washerv zate 1I1~derBlock II Are'!" - ." ' ..'
Ref: .' to . . . , , - • ". .

L Ntr Ref.No, : GM/B-II/ ....2. LOA Ref No . . ., CIVIL/E-TENDER/21-22/19DT,14.07.2021
3 PON, ~~ .dlCCLlBlock-HlCiviIlLOAI2021.22/40 dt 12.10.2021
", 1.,o•• ,'(IO(}~~9,IU{l21 Hs1,2I,671908.l2.l:

Dear Sir,
With reference to the above ref' d t nd I'" . C . l rr d it'k '1'" b' ", ". ' uuo vc erre en er, t lIS IS 10 mrorm you .II\a!your:o er to ,un erta 'e t ie 5U ,J!:C'

work·atavalueofRs 121679081"2(R' .... '.' , '•. ' ... ,''. . .-:"", "'" .... upees One crore twenty one lakh sIxty sev~n thousand nine
hundred ~'~bt and paisa twelve on:y)''(including CST ofRs.18,5~,12t.58)at overall ~l;~(j%(twenty,one

point five SiX,percentage) below the Estimated Cost has been accepted by the C(j111pet~~f;\~ority based on,

terms and, c()T)ditions contained in' the NIT & Tender Docun;ent subject to the foll(lwlngit;'~U1h,iions: : .,

1, .'fh¢Wdflt is awarded on Item rate l~a!;ls,
:2. Alftn'~materials and equil1lneritrequired for the work«iill bedt'rangedhy you, ;J -:.,.: .
'3.' Your PAN No and GST Registration No as persubh1'itted Oocumel.1ts are AKWP~,@8'9Pand

20AKWPA2lS99PIZG respectively. '. . ........•...
4. The ratc'qupted by you against item no, 1.0! to 1.07, 1.09, 1,11-1.12 of BOQ a.r:~found to bebelow

20.% ofthe jnslitied rate of the'item and identified as Al.x ucms. Therale ql~(lt~~.!)Y.~9uaga\nst itt'ln
~~)UJg & I, 10 oLBOQ arcfoimd 10 be i!bove 20% of the justified rate,or t~ej!i;)I[1;~hdide[1litied as
AHRhem's As such ALR and AHR items will be 'dealt as pet provisiol\ of NIT;' <

5. SecuritY Deposit shall consist of two parts & the same shall beai' no interest-

A) .;e;tformance Sccudtt:- , .' .' .; .'
. , 'R" . 2 110'000.00 (Rupees TWI.) laldls o.nly)deposited vidt., FD.R.No,.' 2555I3b~OOOO()8l dal~:d:.a; s. ,e , .' .. . . '1 I 1)1 . b '1 '.

;'1.1 2(1' I ;':"ucd bv Union B.ank ()f In.dill.K.iitr.ast.ram: I, i.,wn !\\, •:....., '.' :. ..... '" .,..,

~:s':" :{;/20~1.~)O(l<u·pecsOne h~ldlsixty nv,c 1.~I'lII~;~l'dtwo hlin~<ltfflQ~I)'l ;d7pm.ite,~vi~k:r
b. ",,",:;,"()'\nOO(lOH" (i,ned' 01,\ !.2lLl b.,l!iCd h Li!llon B{lok of \lldlU. KatrasFOR No, ".::>.'-' c' ". ' ,., .. .'. . .' .

BntlJ(:h. Dhanbad, -~
• . • A II ' nning on [ll:COUlll bilis shall [1,. paid lit 9)",. \nil\et/il·~;e'fpet.;eot)9f work

f.. Retention MOlley,- /",. ru '.. ". ' .. '. '. • .. ,' ,.... i.. . , .
\), '. ' .... ' ... '" t' 'J ll("luc!iUIi !<\\\c1rd:; I{dClIllUI1 fvlol)l,'Y.I,e, I{s. 6,1)8..,')9(1.QO (Rupcl.'S sill:

. Th" 5% t t Ive pcr\..~II. ,I. '.' . ,,' , .. , .....
val.ue.: .' IS.. ..,. huutirro ninciY six only) wl.lt l.).~ lh~' Sl.;.'~~ond.P<l.'.'t0...·fSeCllnty Dep(I:;it. rhe
I, k·'···I ,ht thousand totrt't . .. ." '" .,' '" .. . ." .
'.It. I e.g '.' " . II' .,' "1'101,. \\url-. 'illilll be !b, \),7,l,'I"",\)() ~R'iIW'!$Nine lakh se-ventv In!'i::e.
.. .' 'I li' . ""It i(\1 It ,\0, ."'" '.'total S('Cllfi y t "pb,. " '" ' ' ."
thousand fOllr hundred thirty lilu1 ulIl:-), • '("~ . 1'~. ont, ",,j.;

.' .' .. I B
ct~'"f'\il..l'{'''



7. The work duro ti '. . . ' .. h k d Ii. " a 1011 Is of I!'iO "'"V,~ 'IH'I1 "W ,.11."'.1 01 ';tlrtHrH"J(,~-rn,,"1 of t e wor an '"'' )'.,,,,
IUalhtenunct' . ft . 'k' ,t Ii be commenced ......,." , . .....". d ..h· III' u.~.•·..lIlph'lInn nf' Ih" "'" .... , Th•., "'''to !-l Hi. . \'<'lIh,

7\seven) days after halldilll-: over !hl' ,,-;ili.' or work, However. the date of commencement rna
be decided 'tl ,. .1 • to the date as preS(:~'l

WIll mutual consent with the cunlmclor oil any date pnor . doe
above. '

8. The Maintenance of Puvcntcm/road (o he carried out by the !:"ntractor for 05(five) years (j

his/the:r 0'" . , ible ' t, JOn the road till 05 (five) Ye"·~ 'l '}'11 C~)sl. I he contractor shall be responst c to main a o. Q;

after date of compl~lin!l uf work and shall adhere to the prescribed guidelines tor mamtenanc,
as per direction ofEnginl~cr-ln-CllUrgc,

9. The COntract period shall consist or construction period of road period an~ five years of
.0 . ,',' t, , •. , "0 ' 0 c. . ,. bTt period shall be ')\mamte_nance utter date ot completion of work. (i.e. the defect ra I I Y ! ~

years trom'the date of completion of the work).

1O. ~O%1 of Security Deposit shall be refunded after succ~ssful maintenance of 03 (three) years
trom the date of completion of the work.

11. Tb: rest 50 % of Security Deposit shall be refunded after ~he successful completion of
mamtenan"l period of 05 (five) years from the date of completion of the work.

12. -;-hedefect liability period will be applicable as per terms ana conditions of NIT.

D. The arrangement ofnecessary water for construction purpose shall be your responsibility (at your own
c-ost). However, if available and feasible, the Company may arrange water at one poir.t near the site of
work for wh~;Chrecovery@ 1% of the contract value of work done will be made from your bills.

~.

14. The arn.mgementS of necessary electricity for the work will te your responsibility (at your own cost).
However, if available and feasible, the Company may arrange electricity at one point near the site of
work and necessary recovery of cost of energy consumed will be made at rates prescribed by the
Company time to time. You shall provide energy meter for this purpose. .

15, The license as per Contract ~abour (Regulation & Abolition) Act 1970 and subseq.uent amend.ments
there of shall have to be obtarned from your end as elaborated in the tender doc til '
of contract, labour (Regulation & Abolition) Act 1970 including l'ssuance f uFmen " ,mp ehmentation
__ 1.._ ed fi 0 ' orm- v to t e a'~enc'i
!hall LX; ensur mm the Headof the concerned Area/Department, if applicable. '" .

]6. The Contractor/Contractors shall not pay less than th "
him/them as per Minimum Wages Act or such other l/i~;~'~I,mum wages to ~h:labNer engaged by
the respective Sta\e Govt. or Central Govt as rna bog tI allOn ,)r award of minimum wages fixel.lby
necessary payments of the provident fund t'or lh y ekin orce. The Contractor/Contractors shall rnake
'! . ',. e wor men emploved by hO /th r.toe aws preval Ing under provisions of CMPF 'd' .. 1m em lor the work as per
1948 or Employees Provident Fund and Misc lI,an allied s~~eme and Miscellaneous Provisions Act

j .... p . t' h II b e aneous PrOVISionsAct, 1952 as the case rna}' be
!. recau Ions s a e exercised t, II . '. . .f .. ,a a lImes by you for th .'

sa ery reqUlrtld or recommended by all appli' bl I e protection 01.' persons and propertv The
observed by you I f" . ca e aws codes st t, J'. . n case 0 acCIdent, you will be r' ,'\~" a lites and regulations shall be
Imposed by the Workmen's C ' ,esponslble tor compliance 'th II h
company against' I' OI~penSa[lon Act or any other si' 'I I, ~l ate requirements

any.c aIm on th,s account as elaborated i th' III I ar aws enforce and indemnify the
n e tender document.

Cont.. ..... 3



All other terms and condtn ' ". .." ." .•
t

. . . I lOllS liS appeared' th NIT . ". .' ..' .'.con racr. In e . & tender documents ate applicable iJi ttJ.e:·

"'.,.

.',
Copytm <' ." .' . '. ••...• ....." .'. '.' ... '. J .• ". '. .' .••.••

1)' 'fSi~I)(T)(OP)lD(T)(P&P)IP(F)ID(P)l CVO"~:for kindinformation..
" 4) G~1~(~loc~JrArea).." .. ..' • ..'....." .... .' .v- '.

3) GM{diV)iYWelt'arcl)fGM(CiVil)·.Desigli,Cell;.BCCL .
4} Atnvtij,A.FM';APMI3Iock II Area' • .
5) P;O{ABOCP),PO(MCW),PO(New MeW) BlockIl Area
6) Dy. M~n~~ef(Civil), QC. CED. .' . .
7) Sri l3;CDijs,EnggAsst(Civil). Block II Mila ....' .

8) Rl~.r..,VALCDhanbad' .' 13 k',' 0"s',.. -4-F Otr nos. 706U3S City B()kard.
9) L~o. (e)13~ghlliara at 0 ar . "C • '< . ." "

19).c()iJC~f,tl~~tFile.
>~,

!
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Sij b: Wru:.!:LQr5!.l.'r.l(ll)tl!! 'W~H'!{ui"C . , , .' '. .. . ' .• . , •.
f d

. -~--.-," ~.'l~,L;!~.U~,,'lLri}l..,'(lUi O',ln~porIUlj{lll rniJilJI (url.~l~"~.:rl:lk,,ee t'l" 111""",1'1-"1- v,~·, " '--'_'-- ----~·-·-·-.....l!....!.L-·\U~lli!.ll.kgJill!JjJlde__LHlol·tjl '~!!!luiJ!f;CL"
Rtl: 1<,hlIl~.Nn;.~BC(liCf;DrrCle.tilI:(l$1l1H~l1!Ll?";AJi_e~J.t

2, LOA Rtf N6 ' R""'Lf":'o ) . "--~'-' -.~~ •.~""'\" .q'·lE'U11!.1JLlJM·2.1!2ul_~.:P/58liJ1<Je: !.l{!J!u.QjJ,
3. &l~t t>t,,;l)lMO' ,1'''1-'')('''')''·IM..., .e. " "~..,~~,~-< ..-·~,-J!.dY...ll1t,.lll!l1,.12..:!

DwSir,
" With referel~ to the above referred tender, this is [0 inform you thai, your offer II, UI)d~tlake the

:i1lb.lcCiwork at. a value bfR~ 4;76,39,663.18 (Rupees Four erore >I~~rlit~sill:lkb Ihifiy illilfl nH)i.l~\lr.G
sa bundred sixty thtte and p:lIi$iI (1ighttc!l only) (indllding CST) at ovcmliGJ11 % (Zeffl puint tlu¢t:
h'l'ti one' perteuia'lIJ1) bfA!()W tlte Estimllted Cost has been o;.;epted" by the COmp~ie!il Authority based on
lefTtiii. and conditions contained in the Nl T .'II. Tender Document subject to the following l,llpuiatlons:
1, 'The work is a~fdtlil on Item rate Hash

2. All the materials and equirJlJlcnt required j(,r the work "iii be anlUiged by you.
3. Your PAN No aud GST Registrauon No as per ;;;j)i!Htid documents arc AMiANOSgS.R i.\t\d

2011.;\HANOaa8R IZl respectively.,
4. The rate quoted b!)YOtlli?,ainst itt:m no ) 03.. 1,{)4, 1.0&, ill, I.]] t.n liS of BO() are foulld to

be below 20% of the )u~tilh:t< rllie of the i(e..lll and identifitd as /,LR items. The raie Clll(;1<;d by you
~gaifiSf item no. 1:07 and! .09 ()f ROQ arc round fi) iJe nb(lVi~],0% (jf the juglji.l~(.! mtl! of the ilem and
icieniiii.;d as Af.,R items. As such AUt and AHR item;; will be dt[lil as pile ptoviS1Nl (/fN!T.

;:,"

S. Security Depo!iit shaH cOM!", oftw() palb & ilil' 'ian!,; ,ih;d] bt'~r flO lnktiOst;.. "

ft..) ,ferf{)rrn~i1(''tS!':wd,i'V;-. .', . H .' , '. '. . • .'. . •

Perfmmanc.e Secutity i.e. J% of (he work value :;hali be Rs. J 4,;9,! 90,\)0 lRupec~ h_,\!,mMn Ial:.li
(Went)' nine: thousand (JIlChundred Hlnery f);1ly]

,..,.1''',11.;. ,I(J(.) .(ll') (RIJ':it:es FO(!11e·t,n Jakh lwenty Illll'! [i1i)!IHli!U One hlllldrC\l ili",ety ,31\1y)
r\,~~t't;"""-' "7 t"· , r -'dt'i)si[ed !:i" vOt! vide He; rtl: Jill." OH!i.~;rn22!i9~OOOI Jm,'d ~1.'i, t ():;~lil1 of iIDfC [ilu'1i,.
p J ./ . 2" ")('-1 \Dhruihad Branch (Validity up to .4 !() " I!~,

B)



l: ;

. '. ;.;: '; )6,': 'tht\\'nrk: durn!101\ i~or 150 ({)nc hunil:,rd.. .'
'.' ;.. .".: ft···· . dille! of tht ". .

i.• , ·and ""r ''f.\il'li ",,,,hUi!Il!U1t't' II C'r _ . ...... '.; '. _.. ,'" .. " . . r I 11- f' nile or. ,;, '\\'ilhil1 10 (len) rf~Y.~:r.ll!ilthe i!'l5lii; H ,fLCf'{1 ,;.,' '. •

.. 0f\\>oi'k \vhkhc\'Cf ir- III((\L HowOVljr, 11l('("He of CI!flllfH!tlCCnlCfl,t ..

with Ihe ~;()IHf(lcll't Oil lilly dllll,' print to (lw dilfe a~ PfC8Crln.:d :
. . 0 II ')0-' r'-"""""''''''''1<'''1''''.1. ,,< .. •. .

7. n" M"""""",, "r P,,,,,,,"'ilull<i 10 be caITkdoul byII~,Qnlrac'''i'{or 05.<'",,) .)<ai1.~ liiirifitll .•.
'\" . ~\'',I 1')(1 f(.'~ponsiblcto maintain the road tm 05 (flv¢')years iflf!l1 dilt~ (,rl' '(lWn i.'t)SL I .11.' ri)nfnll~IOI SI n . ., . .. '. . • . ...• .'.' \

.,. , k . d "1°11 adhere to 111l!pre·crlh.icd guideljne.~ for t~~umeniU](:tas per dJrectl!m:(j<1.'~'i~ompiNI\)1l ()! W(\r' an ~Iu , 'U " . . .J. .~ • ". .' I: .
EilSin(\''''ln.Clwgl~.·· ':-

s. The tOn"""1 period shal! WII"S< 6f ",,,true.',, period, of road perlad'!i!d ii.oJ'_ ~rm.;~: .
a\k, d", of oo",pl,,;,. of work. (I.•. lfie defee, liablhty penod ,halJ.:be 05 ~"'" from tn"~'!lI, '.:1 ';t.
-pi....of 'h, wo,k). .. . . , "l:i,~ :"

'. '. ':, .,' '. " . '"9. 50 % of SecurityDepos,t shan be refundedafter suc'"sful.m.lmen~ of OJ (three}ye.rs '&o~ ~ .); ,;h
dsft of completion of the work. .~: .

'!l The"., 50 ,. of S"uri~ Depositshtil be ,,(unded .ft"'~' ,,,,,,,fur compie!ian <;t!Dlr~ ,i, I.;1i
11. The iIer"IIi'bilily period will be appHcableas per "erms andCO~<!itiillU"{Nit.

I:L The an-angement of ""'ossarr water for con;m,ction PUl]lOsesliaU b~ ~",po~ibili~X.i'~
. .cost).JlO~. if,vai(able and f",ible; Ihi Company may a#nl;iwal~till~ poin\(~,t', .. ,

. woil< !Iiiwliidl reCOvcry @ i% of the contracl val.. ofWorkd ... will tiIe:m~<!e:~ ~i'jjll.

I3. :1io.~~ of .''''SOI)' eJecliicily for Ih~work ~I i..~~Y9"se~I~J~ !~~:oI\\;!. ,.,

. . :!~~~<if ay~ilable ~d feasi~fJe!the cf~m~MYrnllYilr!3nd~~ile}~bf~)~~~~t!~~1iii~Jl! r..;:'..-;.:.i.::..i..';::',.~." ~ ~~ ~"'Y ""'very ,9. "'st'> energy ·collsW)l, ',\11i."W>m\;:'~tiatel,~..... ,
' Alnlpany,u,,;e 10l'me.You ,hail provid''',rgy3neterfot Iq~'W~' ,'1' :'. ,.... > 'i' " .,:F: 1;,1;1
141~ Hcensc: as per Comract Labour (Regular,,,,, &, Abotilion 1Act'I9'iP: \'fld ~ti..qq"'( ~~ ....T'it:
.. ri.\t, orlhll! h"" to be,obt,;"",,~ you, eod." cl.bor.tl.d In!1lo toll!!~a~rjl, 1~pJ!iI11_'..\ i i~;~~i;;
.f<omrai>t Illhoor (RegulBllOn& AbOhlion)Act 19.10 i'!t'U<lin$J~!il#WM:'!\'il#b.:v~~. . G i~ifi*l'~
be lIlSU$! f'omtho Headof 'he concerned A.reaJDer>ertm~h~ifippli~ ';' " • • ' .... .. i . •'•.'1' j'

IS. n" COl!irictorIConlTacro" 'hall '01 pay les, than the' miniMum. ~~;10.the jaflO':" ~'iW:: ;(.i
....'~?s:.~~!~~~:~::::~.;ltr;~~!~ion·'~~0~~!e'"!'\~'~~~IFfi:llt!\~
16 ~ Coot'_'l~on"",to~ sh,lI make '''''SOl)' Pa)1neln, or, llleiJl<f>\.IdirriiibM'lo/ iIIt w~Iailii~'... . r' J l

"'TIPlbyed byhilli/'nem lor Ih. work " per Ihe laWs PreVailing' \lhdtr j>l<>\itirlml ~r®1;'-and~lliii.f '.• Ii,0;",
~'and Mkcell .. ", .. Prov'sions ACI, 1948 ot <1)lployej" J'r~~ide~~Fu~W!i.i' ;~U"'j:\iti' i):11~~
Pri>vi,ion'Act, 1952 lIS Ih"", may be.' ...••• "'."':' .,1Sjl :,~!$!~'[:i i~"~~'')1'

, :,.,
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21. You are '''l"e<tcd to ti"''''' 'he G""" 1/1"'1'" r.'OC",tI ,,<>, llCCL t" ","", ,,,,;(,,,,ic~
u'Imrds execution of the work.
'rtlf: ~'~'ing Allthoril)' f~ the w,:)rk will be the AreaMtlilag..r (Fjllan~), Ulotl4.·n Area.

1~.'Yo" '" req<i""'" to "P"'~II" Now"",,;,t " ... " va "" of" ",00<).00 (It""", T" '''''''''','
(h~y} fbI' exc(;ution of Agre;;;mcnL

.AI! .... ( ......... £d "'9d........ 'W""" t, ... NIl' & ".,J" ,,,,~,,en,, " •• ."",.1,' " .. ,

.(~d.trJl(it. . yours faithfuliy,



Irvebsite Email

BHARAT COKING COAL LIMITED

(A Subsidiary of Ccal India Ltd.)

m«r~~~
OFFICE OF CHAIRMAN-CUM-MANAGING-DlRECTOR
Bharat Coklng Coal Limited"

P.O - 8CCL Township, Dist.-Dhanbad,Jharkhand, India-826

Coal India Limited Phone No:

www.t:o~)i! ..d.~.in

CIN :UIOIOIJH1972GOI000918 GSTN :20AAACB7934MFZB

Purchase Order No: 51000(10223 PURCHASE ORDER
Document Date: '

NATURE GREEN TOOLS & MACHINES

PCC BY REGD. POST/MAIL27,28,29/24,SOUTH SIDE OF G T ROA

GHAZIABAD, UTTAR PRADESH-20l009

GHAZIABAD

201009

E-Mail Address: GITANJALI@NGMGF.COM

Telephone: 959978527

Gstin No.: 09AACCV6083B1ZC
Uttar Pi:ade.sh

India Vendor Code: .10029706,

Subject: Pracu~ement of Truck Mounted Fog cannon machine

Ref: Against Gem Bid no GEM/202l/B/1243542 Dated: 31-05~2021

With reference to the above, we, for and on b~half of BCC~, hereby place PURCHASE ORDER on you for suppl~

of following items as per rate, terms and conditions indic~ted below:
.. r

Item Material No. Unit
Po Short Text Net Price Description Amount Net Value

Quantity

TRUCK t1NTD FOG 361841~. DO
"

10 7120920070 EA 1.000 CANNON, MAKE-NATURE Gross Price , 3618412.00 J618412.0
INR

GREEN

IN: Ln t eq r a t.e ci
GS'l"c(18.00) 65L114.16

Total Net ValUE Exolusi.v e of Tax in n1k :~;, G -I :~ , ,~ !
,

---_--

Total Net Value Inclusive of Tax in INFZ 4,2(J9, 7~:6.

-
Material Item Part No. HS~/SAC Material Description

f------ ----
7120920070 00010

~. _-----

P",,,o 1 nf'
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!lHARAT COKING COAL LIMITED
/ ,'\ ,: '. ;'

~/Ilwde ' " / i:. 1 f ~_
! '.,\

('11·,1,." tL '\1)(1('" ;,\1]"". \'1",1, II ,,\.,. i. ". !p:i:!!~d' uf( ;,ii:\Clil iu ();k;!tlt \Ofii/'li'l;! till1ih_'I:l; Ii,
!~~..{<.i'i ,~!!j .\'~,d:' !i';iH;d~~(\·n~ qp(ftil ~~i,;~{d;"

\\ :~'l i ·...1fJl~1l~lfl)g \~ vir. lllq'u."'li:ln1 )):-,\Vt'li .I>, "(.lltlttl!") III nature. Prt,~:'i\.~I)II\·,I'v'h)hili..'wnicr LH1ht'r-.: .It'e

!'·.i:l·' ';','d 1\" ·,\,)1.1\ 111,1' ,ii " :'!II1'h I"~, ,llll It<. !II ,I".' ,,:1 Ii I,;; dil:.;t i ,>I'!II,1 i''<''ill,j'\,'ii' :',fi'l!'t;'("lil.:lil "~I

'1\1\\1; >'!I~~ "\'"li'\ !'!"!' i.."{lill)ill-! i-: liHil.- !11 ~!:j~,. 1~;.")ldt:1.1 t~~\jhr.1l'kh~\l,d "',ll'lI(: P\.)llll!ii',J\ {'{Illiidl ;'L,.lfd i.l~lll i)J
11!.l 1·,\ I'!! I" j I .~ '\11 :\11,]"" hi ;..1j ..

J I .! '.: IlL!

11:.""h,l'" i ':,L,,:, f\,jIUI!i_'I! (',)il\I,)1 1:1,)(11(\ (,i~-;I'( HI i" 1'r;l)niiol'ing the ~(.:tl)ari(I' in Mine.'; lIe,1I Ih:.Iria l(lI Iiil
i. I( I j i L:..'.\ II:if bi:t'\i~;

/\,_ PC'!' \lh.: \"..r,ndii\~_.fII\u, I :.'_01 ("tHH.I":lllIl) ()p\~fi1l(i (c'-r()) i:lsut'd hy .IInirktH\n(l Stnh! t't,-dlutinn t.'oiitr~d
Hl1l.\id. i':':1nchltt) (.'IIJfoih"f ~II i:~_.,.tlilf·'Df Irdllt:~ 1.f'UI')' f'rlt:lo~~l]d);",:'ixe\.l (it" nt(,viit.le Hir n)l~1gUjl~~it"i bt-:inhrhih'u
,\., 11I!~d~'nrL:t'Htinnt,1 to n,;dli(',;, idrpnllilti,wl 11'1j'Itlilh:)'f," 'f'h'~fW('n".li,:etl'\cnt oj J~;to~, (It In)};;1 f,}"p~./luj! ~di'liJllh h
II., ")""j1li'1iiCe oj' fhe .,bov<;i>r.id~r'ixiik,:undHioll wh;eh will he Slilii()IWcI at NudkIHll'k.!t: l'eeLierBI'('uk...,
'"I !<C) l& Kessargarh Feeder Breaker (2Nos) The detailed Sc.heme is enclosed herewith.

rh..:-total ~stimated cost for Procurement of 3 nos. of. Mist/fog generator (100 mlr range) to be Deployed
a1 CIll.<;ter II. Block-II Area is Rs. 20,85,000 (Rs. Twenty Lakh Eighty Five Thousand only) (includingGST), .

This pre )osal has been prepartd as per the Purchase order of Govindpur Area provided by MM
Department. HCCL HQ (Copies enclosed as Annexure II). A Plant & Machinery indent form (capital
indent) for aforesaid procurement is enclosed. (Copy enclosed as Annexure 1),Technical specification of
fog canon along is enclosed. (Copy enclo_;ed as Annexure Ill).

In \ic\\ of the above. it is proposed for competent approval of Scheme, indent. estimate of "3 nos. of Fug
Canon (Mist Sprayer) shall be installed to reduce the impact of air pollution"amounting to Rs. 20,85,000
(Rs. Twenty Lakh Eighty Five Thousand only) (including GST)lhrough GeM Portal.

~,'.,.~'i <>

The activity has been included in Head" Environment" sub head- "Procurement of Dust Suppression
,ys1em with Mist Blower". Head Code-I 260 II, item ~1Ino.-24, 25 & 29 in the approved capital 1111u~etor'
Pine:" II \rca (C"py l'ndl)~l'u).

\I~c,. " \ I"•.

~
\1"\:11 !'.Idll";~t:" \ I, III I

Hh)L'k·II,\fl';!

'.1\ ,I, I" ,1'11'\1..:1 I

III II I·.11 \ I", I

Y/(;;~ ~~~/'t!t./K,!yJ«(
~ N (EIlf ) ~ TiL--___



eu~!\n.& f\~I\{_H!rn HY !NlHJ,n Ff)}t,;\/'t

""~~L~.~eJ!!l.7Ji ("1
(J;;rr-)J OJ ;6J j

//' !,'>t__",.

\J....,,:~
I

jC\'! tr;:hO!tCtI
l€',",! 'fo{'(;!IUltIOn i~

;::.:'\f ..H;:,:hedd~
;',("i''' eIH'!E'ture·lA

1l11~I'tlt¥. ,"- "Est;;;;;t-~"r;i;~~f'ir~'R'i'~':-'TI:'~rt!~;;';~~~'~~},"R~:;;r:l,:,'~:~i".:~!~'~_Q~~'-.i~~rz~~~;.'.~;1~-;;··~---
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item i~j)rQ(uted for ,Matnf-ffl11'lUof Production

Govir"pur Area by MM : .,~~",_. ~~r~m.e_ry(
o.pt,KoY'a8howan : AIper CIlIam·.,·Cpenr!(CTO),ranted for O.--ll RI!f IJO·
',om G.M Portal . 8.,i, '1SPC8/HO~:rl(13l202C(1996 dilled 30-U-21l20 ",itt!

10,85,000.00 r
[Ratehom purch,ue order,

60virujpur Area}

((!eM' f'9r1af )
! of rates is e.ndose-d i OI1<!oftlle ~No,ll~' Filledor f!1ClV3bit! air m'st ,,,,,,.to

b! 'nm~'_~ '" redlJce airpollutionin 9Oday<'.

j .._...__..._----_.._._---,
• i .-._

'.J: DV_NO
O..tc

is now r~;.dy:'executjon/j.!i expected to be re~ .ntttfprojed
by .._._..~:._._..fdate}_.inaccordance with construction .
v.hedu'e:' ...... "·,·.:_....eppr oved by them.nag.monl-in.!·
J:.;ovidedin the.anmial plan! "5, year PI.m .

2'~.)uchrte~5-ar~,~cit,f2ying surp,/tn inanvoUter pr~~

: -urce

Signature of com~tentiechniGlAl..~ity

.:::tv. . :".: ~o""e!detegated in thl~regard for taking purchase actions
Signature ofSanctionjng~tv··

Designation
"------------- ---~---____c~,___

In·P_~r(haseDepartment

:.io,- »;
.,ita· :,: .~>_.;cyprocu~'etrient action

. Indent receiYed
Vide receipt.Ne.:
Date: ' '"

.1_>ii~""O!d
Vjdt'poidwOfd,,,.No,,
·D~· :"~.:-

. Slgnatu~~._

. ::le'"gna'rionG M.{Pwchtlr,el
.Signature

Designation..
·';·.~t
~,",n'_

'.-1..



Ph: 0326-3510094

~ I~~0'5 ~I \J"<O:j ~ crlSl 0 I PId?l 0 I ~,

JharkhandState Pollution Control Board,
HIG-I, Housing Colony, Dhanbad-826001

Verification report of reply of show cause submitted by Mis Block II OCP against.
point raised during inspection

In the light ofHQ letter Ref. no. B-1348 Ranchi, Dated: 14.07.2022, the unit was Inspected on 02.08.2022 by
under signatory along with Sri. Ashutosh Anand, C.E. , JSPCB, Dhanbad in the presence of Sri K.K. Singh,
Project officer and Sri Uttam Kumar Jha, Asst. Manager, Env. for verification of reply submitted by the PP and
facts found are as mentioned below:-

2.1

Sl
No

Haul roads in the
lease area are made
of loose spoil .It
adds to fugitive
emission for plying
of heavy vehicles at
high frequency.

Observation by
Regional Officer,
JSPCB Dhanbad-~--~--------------------------~------------------------
At the time of

inspection no such
activity was being

carried out .However,
the PP informed that
to avoid the fiery

patch wetting of the
area is being carried
out .More over ,the
wetting /sprinkling is

also carried out
during shovel

operation ,excavation
,material,transportatio
n at T point ,dumping

point etc

Action taken/ Prevailing practice in
ABOCP mine(complaint site)

Operation is carried out in fiery patch
with adequate dust control measures
deployed.

Present status

Mining was found being done
during the inspection.
Wetting /sprinkling carried out
during shovel operation was
found not sufficient as the
fugitive emission was seen
during the inspection.

2.2

Recommendation
ofNGT committee

Itwas observed that
the Over Burden
removal operation
were being carried
out in fiery patch
for extraction of
coal

Water sprinkler and
fog based dust
suppression
systems are far less
in number and is
not commensurate
with scale of
operation
(Photographs
enclosed as
Annexure-C).

The PP informed that
04 mobile sprinklers
of 20KL capacity. I
truck mounted fog
cannon gun of 40m
radial throw, I mist
sprinkler of 12KLD

capacities are
deployed at mine site.

04 no's of mobile sprinkler of 20KL
capacity is functional 24x7.0ne truck
mounted fog cannon /gun of 40m
radial throw having 12KLD capacity is
functional along with one 50 m range
stationary fog cannon is deployed in
OB dumping area, Indent for 03 no's
of 100 m range stationary fog cannon
/gun has been made.
Amount: Rs. 20,85,000/-
Annexure!

Mobile sprinklers and Fog
canon was found in operation.
As informed by the PP
stationary Fog canon
deployment IS still under
tendering process.

2.3 The PP informed that
water spraying is
being done on the
haul roads with the
help of the 4 mobile
sprinklers of 20 KL
capacity which are
deployed at the mine

site.

04 no's 20 KL capacity mobile
sprinkler IS functional 24x7.Process
for use of chemical-basedsuppressant
has been initiated that will be done by
Dec'22.

Mobile sprinkler were found
being in operation. Apart from
that PP has also proposal for
using chemical dust
suppressant in mines to reduce
dust emission from haul road
during HEMMmovement.



.. -- - -----------------

300 gabion plantation and
block plantation"in about; 'J-5
hectare area has been started as
informed.

Work order of Eco restoration site is 8
ha block plantation along will 500
gabion plantations has been given to
DFO, Dhanbad along with 3.5 Ha.
Departmental plantation is to be
carried out in FY 2022-23 near the
complaint site.
Work of an amount awarded to DFO
Dhanbad: Rs. 44,78,388.05/-
Work order Ref No: BCCL/GMIB­
lIlEnv/2021-22/2485
Annexure2

\ Tree plantation is
very poor in and
around inspection
site. Negligible
plantation is visible
is safety zone and
along haul roads.

The PP informed that
the work order for
tree plantation over

an area of8
Ha(20000

nosjvisible in safety
zone and along haul

roads.

2.4

3.1
The working ill fiery patch Fog canon was found ill

(overburden handling area) has been operation. As informed by the
limited to a particular zone where the PP stationary Fog canon
dust suppression system is properly deployment is under tendering
implemented. There are 3 different process.
pipe ranges connected to 2000GPM
pump is utilized for quenching fiery
benches, 4 Nos of 20KL mobile water
sprinkler, lno of 50m rangeTf'og
cannon & one truck mounted Fog
cannon is operational of the complaint
site.

As informed by the
PP, it is under
proposal stage

Over burden
(a) handling areas:

intensify dust
suppression system
such as water
sprinklers coupled
with fogging
arrangement.

Truck mounted Fog cannon already
procured and deployed at the site.
Purchase Amount Rs. 36,18,412.001-
Annexure 4

Pucca transportation road has
been provided.

The Overburden (OB) handling
dumpers ensured with handling of
lesser quantity of OB and wetting with
overhead canopy-based shower
arrangement. For coal caring vehicles
plying on public road is ensured with
100% covered transportation. Also, the
transportation route has been
converted to PQC road amounting to
Rs, 1,21,67,908.12/- with a dedicated
28KL fogging based water sprinkler
deployed.
Annexure 3

As informed by the
PP, a free board is
being maintained in
the loading vehicles.
However at time of

inspection no
transportation was

going on.

Steps to prevent
spillage from
transporting
vehicles

(b)

PP has'proposal for using
chemical dust suppressant in
mines to reduce dust emission
due to HEMMmovement.

The option of use of chemical as dust
suppressant is being explored and
communication is made for granting of
approval from HQ level and its
implementation will be ensured within
6 months (by Dec,2022)
Notesheet initiated as forming the base
of trial run of use of chemical-based
suppressant in Kuya colliery bastacolla
area.

As informed by the
PP, it is under
proposal stage

Vehicle plying on
road: water
spraying using
chemical dosed
water.

(c)

2 Online PMlO analyzer system It is under process.
already installed near to the complaint PP has informed that they have
site(both within lkm range)thus its technical issues in connecting
online data is monitored regularly and loT Devices connected to

As informed by the
PP, it is under
proposal stage.

Installation and
(d) interlocking of

online systemwith
operation of water



-~------~----~~------------~~-------~-------------~--~--~~~~(~~~I ....:._.~lsprinklers strict dust control measures are online portal: Data 1$ beiru
implemented if data goes on higher uploaded individually but then
note. i.e., stoppage of work till the dust is some problem II

is suppressed using truck mounted fog interlocking system which i
cannonand other sprinkling being taken up.
arrangements deployed, Also, Indent
for 3nos of 100m range fog cannon has
also been done.
Annexure 1

(e)
Keepmultiple
handling of
Overburden to
minimum

As informed by the
PP, at present the OB
is being stored at a
designated place and
it has reached the
maximum height.

The complaint site being a fiery patch
where overburden removal IS taking
place to cut the expansion of fire, the
sanctioned strength of Overburden
handling for the site is 13 shovels of
2.4m3each while the operational
capacity utilization is limited to 5
shovels of2.4m3each i.e., (38.5%).
The dumping of overburden is done at
a designated site away from windward
side of habitation zone.

Total no. of OB handling
shovel is 13 but only 5 shovel
is being operated at present to
minimize OB handling at
multiple places.
But Fugitive emission was
seen during handling of Fiery
overburden.

(f)
Overburden burden
shifting and
dumping only in
upwind direction
away from
habitation

As informed by the
PP, at present the OB
is being stored at a
designated place and
it has reached the

maximum height and
now the OB which is
being stored is in
upwind direction

only.

Predominant wind direction is SW/W.
Dumping is ensured to minimize the
dust propagation keeping in view of
dominant wind direction.

Assured to comply.
As informed by the PP there is
plan to change the existing OE
dump site and In-pit dumping
will be started.

3.2 Dense green belt
development

As informed by the
PP, it is under
proposal stage.

_For FY 2022-23, 08 Ha in the safety
zone adjacent to the site and 500 No's
of gabion plantation along
thetransportation/connecting route has
been awarded to DFO Dhanbad for
plantation for which 70% work is
completed and rest will be completed
by this monsoon season. Also 3.2 Ha
barren land/slope area has been taken
for plantation in Fy 2022-23.
There are total of 45 Ha of
plantation/eco-restoration sites in
Block 2 OCP in which adjacent to the
site there is 7.2ha inWest while 12.4
in North and grassing of 4 Ha of OB
dump running parallel to the site.

Work order has been given to
Forest department. PP has
informed that plantation shall
be done in coming monsoon.

Ecological
restoration of
Overburden

As informed by the
PP, it is under
proposal stage.

32 Ha inactive and old OB dump has
already been under ecological
restoration. Currently all OB dumping
sites are active, while the OB dumping
site of inspection site will be taken for
next FY which will be around 5Ha.

Old dump and road side wher,
plantation has not survived,
Plantation is being done again
The Plantation on road side
was found being done along
the newly constructed PCC
road. More saplings to be
planted in this monsoon
asinformed by the PP.

3.3



3.4 All available bare As informed by the All available bare/barren lands are Assured to comply --';'-~- .:]
, 'land to be thickly PP, it is under taken up every year in phased manner. .._- I. vegetated and proposal stage. For FY 2022-23,08 Ha in the safety

properly zone adjacent to the site and 500 nos. -maintained of gabion plantation along the "-

transportation/connecting route has
been finalized for plantation by DFO.
Also 3.2 Ha barren land/slope area will
be taken for plantation in FY 2022-23.

3.5 Dedicated team for As informed by the Shri K.K.Dutta Mines Manager along Dedicated team for controlling
controlling dust PP, it is under with site Manager is the assigned dust emission has been
emISSIOn proposal stage. person dedicatedly appointed to look constituted headed by shri

after the implementation of active dust Anjani Kumar and consisting
control measures. Sri

BiswaroopBandhyopadhyay&
Sri Uttam Kumar Jha.

il t
~~v
Ashutosh Anand
C.E. Dhanbad

~"'~ .-y'\/"
R.P. Kumar ''1 vOl
R.O. , Dhanbad

Memo No.: q YO Dhanbad/Dated : !Lf) v r!} ?-D~
Copy to: Member Secretary, Jharkhand State Pollution Control Board, Ranchi for information & necessary action.

~...,_~~~
CR.P. KU~ U~ ~
R.O., Dhanbad
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!l11'<\!SI0;,s ~ >4,&CjOI n1~'?lOI ~
JHARKHAND STATE POLLUTION CONTROL BOARD

TA DIVISION BUILDING (GROUND FLOOR), H.E.C., DHURWA, RANCHI -834004
. C~,- Phone. 0651-2400852/2400851/2400850(Faxl, Web site: WWW.ISpcb org
I 0 -7':;(

.I ;.t___ Ranchi, Dated: ie/ttl ?~7/)__.-.-
From,

Yatindra Kumar Das,
Member Secretary

To:
Sri K.K.Singh,
The Project Officer, ABOCP Mine,
MIS Block II OCP,
BCCL,At- Bahghmara Area,
P.O.- Nudkhurkee, Distt.- Dhanbad- 828307

Sub: Show Cause notice under the section 25 of Water (Prevention and Control of Pollution)
Act, 1974 and under the section 21 of Air (Preventionand Control of PolluFQ!lLAct,
1981 regarding.

Sir,

Whereas, the unit was inspected on 02.08.2022 by the R.O., Dhanbad along with his team in the
presence of Sri K.K. Singh, Project officer and Sri Uttam Kumar Jha, Asst. Manager,
Environment for verification of compliance with respect to the reply submitted by the Project
proponent vide letter No.- 3489 dated 22.07.2022. During inspection following observation
were made which are as follows:-

51. Recommenda
No.. tion of NGT

committee

It was
observed that
the Over
Burden

i removal

Observation by
Regional Officer, JSPCB

Dhanbad

Action taken/ Prevailing
practice in ABOCP

mine(complaint site)

Present status

1. At the time of Operation is carried out in Mining was found being'
inspection no such fiery patch with adequate, done during the
activity was being dust control measures inspection.
carried out .However, I deployed.
the PP informed that to I

operation avoid the fiery patch
were being wetting of the area is

I carried out in being carried out .More
I fiery patch for over ,the wetting
I extraction of I /sprinkling is also
i coal I carried out during I

I
I, j shovel operation, I

I excavation .material, I
I I transportation at T

-~--

Wetting Isprinkling
carried out during shovel I
operation was found not I
sufficient as the fugitive I
emission was seen I

I during the inspection. I
I

41/SC/Khan
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point ,dumping point
etc

2. Water
sprinkler and
fog based
dust
suppression
systems are
far less in
number and
is not
commensurat
e with scale
of operation

I (Photographs
I enclosed as
Annexure-C). ,

The PP informed that 04 no's of mobile sprinkler Mobile sprinklers and
04 mobile sprinklers of of 20KL capacity is Fog canon was found in
20KL capacity. 1 truck functional 24x7.0ne truck operation. As informed
mounted fog cannon mounted fog cannon /gun by the PP stationary Fog
gun of 40m radial of 40m radial throw having canon deployment is still
throw, I mist sprinkler 12KLD capacity is under tendering process.
of 12 KLD capacities are functional along with one
deployed at mine site. 50 m range stationary fog

cannon is deployed in OB
dumping area. Indent for
03 no's of 100 m range
stationary fog cannon /gun
has been made.
Amount: Rs. 20,85,000/-

3. Tree The PP informed that Work order of Eco 300 gabion plantation
plantation is the work order for tree restoration site is 8 ha and block plantation in
very poor in plantation over an area block plantation along will about 3-5 hectare area
and around of 8 Ha (20000 500 gabion plantations has has been started as
inspection no's)visible in safety been given to DFO, informed.
site. zone and along haul Dhanbad along with 3.5
Negligible roads. Ha. Departmental

Over burden As informed by the PP, The working in fiery patch
handling it is under proposal (overburden handling area)
areas: stage
intensify dust

, suppression
system such
as water
sprinklers
coupled with
fogging
arrangement.

plantation is
visible is
safety zone
and along
haul roads.

4.

42/SC/Khan

plantation is to be carried
out in FY 2022-23 near the
complaint site. Work of an
amount awarded to DFO
Dhanbad: Rs.
44,78,388.05/ -. Work
order Ref No: BCCL/GM/B­
II/Env/2021-22/2485

has been limited to a
particular zone where the
dust suppression system is
properly implemented.

I There are 3 different pipe
ranges con nected to
2000GPM pump is utilized
for quenching fiery
benches, 4 Nos of 20KL
mobile water sprinkler,
lno of sOm range Fog

Fog canon was found in
operation. As informed
by the PP stationary Fog
canon deployment is
under tendering process.



.•,,-----,------,-------------,---------------r-----------,
cannon & one truck
mounted Fog cannon is
operational of the

site. Truckcomplaint
mounted
already

Fog cannon
procured and

deployed at the site.

I
Purchase Amount Rs.
36,18,412.00/-

1 __ -+- -+1 +--- -+- --1

1

5. Installation As informed by the PP, 2 Online PM10 analyzer It is under process.

I
and it is under proposal system already installed
interlocking stage. near to the complaint PP has informed that
of online site(both within 1km they have technical
system with range)thus its online data issues in connecting loT
operation of is monitored regularly and Devices connected to
water strict dust control online portal. Data is
sprinklers measures are implemented being uploaded

if data goes on higher note. individually but there is
i.e., stoppage of work till some problem in
the dust is suppressed interlocking system
using truck mounted fog which is being taken up.
cannon and other
sprinkling arrangements
deployed, Also, Indent for
3nos of 100m range fog
cannon has also been
done.

6. Keep multiple As informed by the PP, The complaint site being a Total no. of OB handling
handling of at present the OB is fiery patch where shovel is 13 but only 5
Overburden being stored at a overburden removal is shovel is being operated
to minimum designated place and it taking place to cut the at present to minimize

has reached the expansion of fire, the OB handling at multiple
maximum height. sanctioned strength of places.

Overburden handling for
the site is 13 shovels of But Fugitive emission
2.4m3each while the was seen during

handling of Fieryoperational capacity
utilization is limited to 5
shovels of 2.4m3each l.e.,
(38.5%). The dumping of
overburden is done at a
designated site away from

I windward side of _J
' habitation ZOne.l'-----L._------'------__j____---L___

overburden.

43/SC/Khan



As informed by the PP, For FY 2022-23, 08 Ha in Work order has b~~
it is under proposal the safety zone adjacent to given to Corest""
stage. the site and 500 No's of department. PP has

gabion plantation along informed that plantation
thetransportation/connecti shall be done in coming
ng route has been awarded monsoon.
to DFO Dhanbad for
plantation for which 70%
work is completed and rest
will be completed by this
monsoon season. Also 3.2
Ha barren land/slope area
has been taken for
plantation in Fy 2022-23.

117-.[ Dense green
i belt
I development

I
I

There are total of 45 Ha of
plantation/eco-restoration
sites in Block 2 OCP in
which adjacent to the site
there is 7.2ha in West
while 12.4 in North and
grassing of 4 Ha of OB
dump running parallel to
the site.

Now, therefore, in the light of the above, you are given an opportunity to be present in
person on 12.09.2022 at 11.30 AM in the Office Chamber of Member Secretary as to explain
why closure order shall not be issued against your unit.

Yours faithfully,

Sd/­
(Yatindra Kumar Oas)

Member Secretary

Memo No. f2J --1 S·t3- Ranchi, Dated: I 0'j111~<~
Copy to: The Regional Officer, Regional Office, JSPCB,Dhanbad for information an necessary
action from his end.

(Yatindra 1t_r Oas)
Membe~~etary

jfI./

44/SC/Khan



The Environmental compensation of the Unit has been calculated as per the "Report of the
CPCB In-house Committee on Methodology for Assessing Environmental Compensation and
Action Plan to Utilize the Fund" which is as below: -

CALCULATION OF ENVIRONMENTAL COMPENSATION OF
ABOCP MINE, If/S BLOCK n OCP, BCCL,

AT - BA6IIMItRIt AREA, P.O. - NUDKHURKEE, DHANBAD

Nature of violation - Discharges in violation of consent conditions, mainly prescribed
standards/consent limits.

Basis to levy the Environmental Compensation - Pollution Index

The environmental compensation is based on the following formula:

EC= PlxNxRxSxLF

Where,
EC- Environmental compensation
PI- Pollution Index of Industrial Sector
N -Number of days of violation took place
R - A factor in rupees for EC
S- Factor of scale of operation
LF - Location Factor

Now in this case,

PI is to be taken as 75 as the industry belongs to Red category (Mining and ore beneficiation)
(as per CPCB's guidelines).

N is to be taken as 216 days from 30/12/2021 to 02/08/2022.

R is to be taken as 250 (as per CPCB's guidelines).

S is to be taken 1.5 as the unit belongs to Large Scale as per Notification No. - S.O. 1702(E).
- dated 01/06/2020 of Ministry of Micro, Small and Medium Enterprises (S could be 0.5 for
micro or small, 1.0 for medium and 1.5 for large units as per CPCB Guidelines).

LF is to be taken as 1.25 as the population of Dhanbad is > 1 million. (District Census
Handbook, Dhanbad of2011).

Therefore,
EC (Per day) = PI x R x S x LF

= 75 x 250 x 1.5 x 1.25
=~35,156.251-

Henceforth, the Environmental Compensation for one day comes out to be ~ 35,156.25/-. So
the total Environmental Compensation for 216 days comes out to be ~ 75,93,750.00/- (i.e.
Rupees Seventy Five Lakhs Ninety Three Thousand Seven Hundred and Fifty Only).



JHARKHAND STATE POLLUTION CONTROL BOARD
TOWNSHIP ADMINISTRATION BUILDING, HECCOMPLEX, DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

Ref. No.:- fJ -- f'1 l1S , Ranchi, Dated:- (Cf I '1/ 2P~

From,
Yatindra Kumar Das,
Member Secretary.

To,
Sri K. K. Singh,
The Project Officer, ABOCP Mine,
Mis Block IIOCP, BCCL,
At - Baghmara Area, P.O. - Nudkhurkee,
Dist. - Dhanbad - 828307.

Sub: Direction under section 33(A) of the Water (Prevention and Control of Pollution) Act,
1974 and under section 31(A) of the Air (Prevention and Control of Pollution) Act, 1981 -
Regarding.

Whereas, an application was registered in the Hon'ble National Green Tribunal, Principal Bench,
New Delhi based on a complaint received by post, in the form of Original Application No.
269/2021 in the matter of Vijay Sharma Versus State of Jharkhand.The grievance in this
application is against air pollution caused by burning of overburden from the open cast mine of
Coal India Limited at Bhagmara, Jharkhand.

Whereas, in light of Board's letter ref. no. B-1348 Ranchi, Dated: 14.07.2022, the Unit was
inspected on 02.08.2022 by Sri Rampravesh Kumar, Regional Officer, JSPCB Regional Office­
Cum - Laboratory, Dhanbad along with Sri. Ashutosh Anand, Consulting Executive, JSPCB
Regional Office - Cum - Laboratory, Dhanbad in the presence of Sri K. K. Singh, Project officer
and Sri Uttam Kumar Jha, Asst. Manager, Environment, BCCL for verification of reply
submitted by the PP and facts found are as mentioned below:-

S.
N.

Observation by
Regional Officer,
JSI>CB Dhanbad

Present statusRecommendatio
n ofNGT
committee

Action takenl
Prevailing practice in

ABOCP mine
(complaint site)

Mining was found
being done during
the inspection.
Wetting Isprinkling
carried out during
shovel operation was
found not sufficient
as the fugitive
emission was seen
during the
inspection.

2.1 It was observed At the time of
that the Over inspection no such
Burden removal activity was being
operation were carried out
being carried out .However, the PP
in fiery patch for informed that to
extraction of coal : avoid the fiery

patch wetting of the
area is being carried
out. Moreover ,the
wetting Isprinkling

Operation is carried out
III fiery patch with
adequate dust control
measures deployed.



04 no's of mobile Mobile sprinklers
sprinkler of 20KL and Fog canon was
capacity IS functional found in operation.
24x7.0ne truck As informed by the
mounted fog cannon PP stationary Fog
/gun of 40m radial canon deployment is
throw having 12KLD still under tendering
capacity IS functional process.
along with one 50 m
range stationary fog
cannon is deployed in
OB dumping area.
Indent for 03 no's of
100 m range stationary
fog cannon /gun has
been made.
Amount: Rs.
20,85,000/-

is also carried out
during shovel
operation,
excavation,
material,
transportation at T
point, dumping
point etc.

operation
(Photographs
enclosed
Annexure-C).

The PP informed
that 04 mobile
sprinklers of 20KL
capacity. 1 truck
mounted fog
cannon gun of 40m
radial throw, I mist
sprinkler of 12
KLD capacities are
deployed at mine

as site.

chemical-based proposal for using
suppressant has been chemical dust
initiated that will be suppressant in mines
done by Dec'22. to reduce dust

emission from haul
road during HEMM
movement.

2.2 Water sprinkler
and fog based
dust suppression
systems are far
less In number
and is not
commensurate
with scale of

Mobile sprinkler
were found being in
operation. Apart
from that PP has also

The PP informed Work order of Eco 300 gabion
that the work order restoration site is 8 ha plantation and block
for tree plantation block plantation along plantation in about
over an area of 8 Ha will 500 gabion 3-5 hectare area has
(20000 no's) visible plantations has been been started as
in safety zone and given to DFO, informed.
along haul roads. Dhanbad along with

3.5 Ha. Departmental
plantation IS to be
carried out in FY 2022-
23 near the complaint

2.3 Haul roads in the The PP informed 04 no's 20 KL capacity
mobile sprinkler is
functional
24x7.Process for use of

lease area are
made of loose
spoil .It adds to
fugitive emission
for plying of
heavy vehicles at
high frequency.

that water spraying
is being done on the
haul roads with the
help of the 4 mobile
sprinklers of 20 KL
capacity which are
deployed at the
mine site.

2.4 Tree plantation is
very poor in and
around inspection
site. Negligible
plantation IS

visible IS safety
zone and along
haul roads.

site.



Steps to prevent
spillage from
transporting
vehicles

Pucca transportation
road has been
provided.

3.1

Work of an amount
awarded to DFO
Dhanbad: Rs.
44,78,388.05/-
Work order Ref No:
BCCLIGM/B- II1Env1
2021-22/2485 s

The working in fiery
patch (overburden
handling area) has been
limited to a particular
zone where the dust
suppression system is
properly implemented.
There are 3 different
pipe ranges connected
to 2000GPM pump is
utilized for quenching
fiery benches, 4 Nos of
20KL mobile water
sprinkler, lno of 50m
range Fog cannon &
one truck mounted Fog
cannon 1S operational
of the complaint site.
Truck mounted Fog
cannon already
procured and deployed
at the site.
Purchase Amount Rs.
36,18,412.00/-

Fog canon was
found in operation.
As informed by the
PP stationary Fog
canon deployment is
under tendering
process.

(a)
Over
handling
intensify

burden As informed by the
areas: PP, it is under
dust proposal stage

suppression
system such as
water sprinklers
coupled with
fogging
arrangement.

(b)
As informed by the
PP, a free board is
being maintained in
the loading
vehicles. However
at time of
inspection no
transportation was
going on.

The Overburden (OB)
handling dumpers
ensured with handling
of lesser quantity of
OB and wetting with
overhead canopy-based
shower arrangement.
For coal caring
vehicles plying on
public road is ensured
with 100% covered
transportation. Also,
the transportation route
has been converted to
PQC road amounting to
Rs. 1,21,67,908.12/-



with a dedicated 28KL
fogging based water
sprinkler deployed.

(c)
Vehicle plying on As informed by the
road: water PP, it IS under
spraymg using proposal stage
chemical dosed
water.

The option of use of PP has proposal for
chemical as dust using chemical dust
suppressant i~ being suppressant in mines
explored and to reduce dust
communication IS ermssron due to
made for granting of HEMM movement.
approval from HQ
level and its
implementation will be
ensured within 6
months (by Dec,2022)
Notesheet initiated for
forming the base of
trial run of use of
chemical-based
suppressant in Kuya
colliery bastacolla area.

(d)
Installation and As informed by the
interlocking of PP, it is under
online system proposal stage.
with operation of
water sprinklers

2 Online PMIO analyzer It is under process.
system already PP has informed that
installed near to the they have technical
complaint site (both issues in connecting
within lkm range) thus loT Devices
its online data IS connected to online
monitored regularly portal. Data is being
and strict dust control uploaded
measures are individually but
implemented if data there is some
goes on higher note. problem in

i.e., stoppage of work interlocking system
till the dust IS which is being taken
suppressed using truck up.
mounted fog cannon
and other sprinkling
arrangements
deployed, Also, Indent
for 3nos of 100m range
fog cannon has also
been done.

(e)
Keep
handling
Overburden

multiple
of

As informed by the
PP, at present the

to OB is being stored
at a designated
place and it has
reached the
maximum height.

The complaint site Total no. of OB
being a fiery patch handling shovel is 13
where overburden but only 5 shovel is
removal is taking place being operated at
to cut the expansion of present to minimize
fire, the sanctioned OB handling at
strength of Overburden multiple places.
handling for the site is But Fugitive

minimum



_.".--,------------,---------.--------------.------------,
13 shovels of emission was seen
2.4m3each while the during handling of
operational capacity Fiery overburden.
utilization is limited to
5 shovels of 2.4m3 each
i.e., (38.5%). The
dumping of overburden
is done at a designated
site away from
windward side of
habitation zone.

Overburden
(f) burden shifting

and dumping only
m upwind
direction away
from habitation

As informed by the
PP, at present the
OB is being stored
at a designated
place and it has
reached the
maximum height
and now the OB
which is being
.stored is in upwind
direction only.

Predominant wind
direction is SW/W.
Dumping is ensured to
minimize the dust
propagation keeping in
view of dominant wind
direction.

Assured to comply.
As informed by the
PP there is plan to
change the existing
OB dump site and
In-pit dumping will
be started.

3.2 Dense green belt
development

As informed by the
PP, it is under
proposal stage.

For FY 2022-23, 08 Ha
m the safety zone
adjacent to the site and
500 No's of gabion
plantation along the
transportation/connecti
ng route has been
awarded to DFO
Dhanbad for plantation
for which 70% work is
completed and rest will
be completed by this
monsoon season. Also
3.2 Ha barren
land/slope area has
been taken for
plantation in FY 2022-
23.
There are total of 45
Ha of plantation/eco­
restoration sites m
Block 2 OCP in which
adjacent to the site
there is 7.2ha in West
while 12.4 in North and
grassing of 4 Ha of OB
dump running parallel

Work order has been
given to Forest
department. PP has
informed that
plantation shall be
done in commg
monsoon.
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to the site.

Old dump and road
side where
plantation has not
survived, Plantation
is being done again.
The Plantation on
road side was found
being done along the
newly constructed
PCC road. More
saplings to be
planted ill this
monsoon as
informed by the PP.

3.3 Ecological
restoration
Overburden

As informed by the
of PP, it is under

proposal stage.

32 Ha inactive and old
OB dump has already
been under ecological
restoration. Currently
all OB dumping sites
are active, while the
OB dumping site of
inspection site will be
taken for next FY
which will be around
5Ha.

3.4 All available bare
land to be thickly
vegetated and
properly
maintained

As informed by the All available Assured to comply
PP, it is under bare/barren lands are
proposal stage. taken up every year in

phased manner. For FY
2022-23, 08 Ha in the
safety zone adjacent to
the site and 500 nos. of
gabion plantation along
the
transportation/connecti
ng route has been
finalized for plantation
by DFO. Also 3.2 Ha
barren land/slope area
will be taken for
plantation in FY 2022-
23.

Dedicated team for
controlling dust
emISSIOn has been
constituted headed
by shri Anjani
Kumar and

Shri K. K. Dutta Mines
Manager along with
site Manager IS the
assigned person
dedicatedly appointed
to look after the

3.5 Dedicated team As informed by the
for controlling PP, it IS under
dust emission proposal stage.

implementation of consisting Sri
active dust control BiswaroopBandhyop
measures. adhyay& Sri Uttam

Kumar JIm.

Whereas, a show cause notice was issued to the Unit vide Board's Ref. No. B - 1873 Ranchi,
dated lO/09/2022 which was not availed by the Unit.

Whereas, due to the abovementioned non-compliance the Environmental compensation against
the Unit was calculated as per the "Report of the CPCB In-house Committee on Methodology for



Assessing Environmental Compensation and Action Plan to Utilize the Fund". The details of
which is as below: -

Where,
EC- Environmental compensation
PI- Pollution Index of Industrial Sector
N -Number of days of violation took place
R - A factor in rupees for EC
S- Factor of scale of operation
LF - Location Factor

Now in this case,
PI is to be taken as 75 as the industry belongs to Red category (Mining and ore beneficiation) (as
per CPCB's guidelines).

N is to be taken as 216 days from 30/12/2021 to 02/08/2022.

R is to be taken as 250 (as per CPCB's guidelines).
S is to be taken 1.5 as the unit belongs to Large Scale as per Notification No. - S.O. 1702(E).­
dated 01106/2020 of Ministry of Micro, Small and Medium Enterprises (S could be 0.5 for micro
or small, 1.0 for medium and 1.5 for large units as per CPCB Guidelines).

LF is to be taken as 1.25 as the population of Dhanbad is > 1 million. (District Census
Handbook, Dhanbad of2011).

Therefore,
EC (Per day) = PI x R x S x LF

= 75 x 250 x 1.5 x 1.25
= {35,156.25/-

Henceforth, the Environmental Compensation for one day comes out to be { 35,156.25/-. So the
total Environmental Compensation for 216 days comes out to be{ 75,93,750.00/- (i.e. Rupees
Sevent Five Lakhs Ninet Three Thousand Seven Hundred and Fift Onl .

CALCULATION OF ENVIRONMENTAL COMPENSATION OF

ABOCP MINE, MIS BLOCK II OCP, BCCL,
AT - DA6HMARA AREA, P.O. - NUDKHURKEE, DHANDAD
Nature of violation - Discharges in violation of consent conditions, mainly prescribed
standards/consent limits.
Basis to levy the Environmental Compensation - Pollution Index

The environmental compensation is based on the following formula:
EC= PIxNxRxSxLF

Now, therefore, in light of the above the Competent Authority in exercise of the powers vested
undersection 33(A) of the Water (Prevention and Control of Pollution) Act, 1974 and under



section 31(A) of the Air (Prevention and Control of Pollution) Act, 1981 has been pleased to
issue the following directions: -

a) To submit an Environmnetal Compensation of ~ 75,93,750.00/- (i.e.Rupees Seventy
Five Lakhs Ninety Three Thousand Seven Hundred and Fifty Only) within 30 days
of issuance of this letter. In case of failure to do so an interest of 12% per annum will be
charged.

b) To provide sufficient wetting 1 sprinkling facilities to minimize the fugitive emission
during shovel operation within 2 months.

c) To finalize the tendering process of stationary fog canon deployment and install the same
within 3 months.

d) To resolve the technical issues in connecting loT Devices connected to online portal and
in interlocking system within 1month.

e) To make proper arrangements for wetting 1 sprinkling of fiery overburden to minimize
the fugitive emission which was seen during handling within 2 months.

f) To complete the plantation work by the end of monsoon (i.e. is" October, 2022).
However, in case of failure to comply with the above directions, legal action may be initiated
against the Unit.

SdI­
(Yatindra Kumar Das)
Member Secretary

Memo No.: r3 - I "111 8' Ranchi, Dated: I<1 J'1 I 20Yz--
Copy to: The Regional Officer, JSPCB Regional Office - Cum - Laboratory, Dhanbad for
information and necessary action please.

(Yatindr~mar Das)
Memb~~retary

V


